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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
NOTIFICATION
Delhi, the 14th August, 2012

F. No. 23(10)/2012/LAS-1V/Leg.—The ibili)wmg
order of the Licutenant Governor, Delhi, dated 14th August,
2012 15 hereby published for general information :

“In exercise of the power conferred upon me by
clause (a) of sub-section (2) of Section 6 of the
Government of National Capital Terntory of Delhi
Act, 1991 (Central Act No. | of 1992), 1, Tejendra
Khanna, Lieutenant Governor of National Capital
Territory of Delhi, hereby prorogue the Tenth
Session (Budget Session) of the Fourth Legislative
Assembly with immediate effect.
Sdi-

Tejendra Khanna,
Lieutenant Governor of Delhi”

P.N. MISHRA. Secv.



